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. central administrative tribunal, princip^bench
of 1998ill O..^No. 266/94

DpJhi, this the 3^dav of n<Jd\ oj December , 1998
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Versus

•iiion ;jf India & others
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-RESPONDENTS

This ••fvit... applioatum f.lod oa 2,11,1998
= to our order dated 24:9,1998 disposing
oi OA 266 of 1994.

"• grounds raised in
" Lb IS rexnewaPPl'cation are identical and co™.on to t.ie grounds

..t PA 232/98 and Hence tor t.ie reasons
d i a <; i.i s Hp tj in r>-. ca i

' order of even riaf- •Ltxen ddtv ui RA 232/98

"'A' Pccici Appi,cation can'not He entertained a.u, .
accordingly rejected al i-i -at the circulation stage itself.
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